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Protection of wild life wealth of Assam 

2715. S~~I SOIiTOS~ MOHAN 
DEV: Will the PRIME MINISTER be, 
pleased to state: 

(a) whether it is proposed to start 
and: ~arge the c~isting wild life pro--
gramme oq a lar~~r seale to protect 
the wild life wealth of Assatl1: 

(b) if so, the details of the scheme; 
and 

(c) if not, whether Government 
would consider a package scheme to 
save the V,ii~d life of Assapl? 

THE DEPUTY MINISTER IN THIE 
DEaARTMENT OF ENVIRO~ 
(SHRr DIGVIJA Y SINH) (a) to (c). 
Management of the wildlife reserves 
is the direct responsibility of the 

" concerned Sta~ Gqvel'I\lllent~. The 
Central C'tOvernment provides techni-
cal aid and advice as well as financial 
assistance for the 'development of 
selected ~ t1.<>nal Parks, sanctuari 
2493-rS.-4' 

and ZgoS in the stat~. urma the 
~ixth P~nJ Central llpanci~l assis-
t,~nce is bein_g Rf,oviged f~, l{aziranga 
!ia~ional B;uk, ~!lnas Ti1{er ~~~rve 
~nd ~he G;mhati Zoo as foJlQws: 

(Rs. in lakhs) 

1980-81 1981-82 1982-83 

(a) K~zjransa 
National 3.00 4.445 
park 

(b) Manas Tiger 
Reserve 7.00 8 .00 6.50 (so far) 
(~) G~uhati 2.00 
Zoo 

Licences for manu.fadture 01 Heavy 
puty Commerci~l Vehicles 

2716. SHRI M. V. CHANDRA-
SHEKARA MURTHY: 

SHRI B. V. I?ESAI: 

Will the Minister of INDUSTRY 
be pleased to state: 

(a) whether tlhe high-pow.er !incen-
sing committee has cleax:ed proposalJ 
of Pure Drinks Limited and Campa 
Cola to take up the manufacture of 
heavy duty commercial vehicles; 

(b) ~ so, wheth,ef the PFOPQsal w~ 
pending bE:fQre Gove~nt fOl" the 
:last tW& years; 

(c) whether there were ather pro-
fP(?sals and ~rti.es W~o had ap{>lied: 
for the s~e bJ,lt have nat been 1"0-
vided licence ~ f~; 

(d) if so, the particulars of parties, 
who had applied; and 

(e) the reasons for. ltheir ejection?' 

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES, (SHRI 
NARAYAN D~rr TIWARI): ( ) to 
(e). Gov~ent received an appli-
cation August, 1980 from M i s. Pw:e 
Drinks Priv,a.te Ltd., New DeJ.hl. for 
the manufacture of Heavy Duty 
<;Ommercial Veh..icres. In addi~on . 
qov~rnment ha.ve ei: ~n . 
cation fro~ J/lli-. IGrlqsker., ~ 
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tbe manufacture of commercial vehi-
cles and another application from 
Mis. Telco Ltd .. , Bombay for effec-
ting substantial expansion of Itheil'l 
capacity for the manufacture of com-
mercial vehicles. All these applica-
tions are under the -consideration of 
t he ' Government. 

Foreigners who attended the 12th 
Congress of Communist Party of 

India 

2717. SHRI N. K. SHEJW ALKAR: 
Will the Minister of HOME AFFAIRS 
be ,pleased to state: 

(a) the number and names of Com-
munist and Workers parties that sent 
delegates to the 12th Congress of the 
Communist Party of India held in 
Varanasi in March this year: 

(b) whether diplomatic relations 
exist between India and other coun-
tries from where the delegates come 
10 attend the meeting tl)aether with 
the names of the countries with whicb 
SUch relations ' do not exist; . 

(c) whether special permission 
was sought by the delegates from 
'such countries to particiPate at the 
CPl Congress and the "'names and 
status of those leaders; and 

(d) whethet the delegates also met 
various V. ·1. P o's in the ' country, if] 
sa, the details t hereof? 

THE MINISTER OF STATE IN 
THE MINISTERY OF HOME 
AFFAIRS (SHRI NIHAR RANJAN 
LASKAR): (a) Information is t;tiven 
in Ithe list attached, 

(b) and (c). Delegates had come from 
countries with which India has di,plo-
l'natic relations. Governmen"t-s clear-
ance was sought for participation ot 
toreigners in the Congress. 

(d)' No infonnation was received 
about tbe delegates having met 
varioUS \1'I?s 'in. the country. ~ 

stitement 

1. Communist Party of Soviet .Union, 

2. Bulga"rian Communist Party. . , 
,~ 

3. Conun~st Party ~f Cuba. 

4. ~onununjst P arty o.f -Czechoslo-
vakia. 

. 5 • . Sociallst unity Party of Germany. 

6. Hungarian ' Socialist 
~~rty. 

Workers' 

7. Mongolian People's Revolutionary 
Party. 

8. Polish United Workers' Party. 

9. Romanian Conununist Party. 

10. Communist Party of Vietnam, 

11. League of Communist of Yogos-
lavia. 

13. OPWE Ethiopia. 

14. Yemeni Socialist Party. 

15. Socialist Party of Australia 

16. Communist Party of Bangladesh. 

17. A. K. E. L. Cyprus 

18. Communist Party of Denmark. -

19. Communist Party of Germany 
(F. R. G.) 

;20. Conununist Party of U. K .. 

21. Communist Party of Greece. 

22. People's . Progressive Party of 
Guyana. 

23. Ltalian Communist Par1ty: 

24.Communist Party· of Lebanon . . 
25. Communist Party of Sri Lanka. 

26.Communist Workers .Earty of 
Sweden. 

27 . . Commwtist Party of Syria. . - - • 

. 28. Farahindu Marti Natiqnal Libera-
tiOn Front, El Salvador. . 

29. ec:;mmunist Party ' of Saudi ··kabia. 1 
1 .• ' , 




